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CENTRAL ADPUNISTRATIUE TRIBUNAL "
PRINCIPAL BENCH, NEW DELHI

O.A. No. 1 589 of 1988

22nd day of Nov/emb8,r» 1993

1, HQn'ble Hr, 3«P. Sharma, '̂ lember (3)

2, HSn'ble Mr, B, K, Singh, Member (^~)

Laj j a R am,
3/o Shri Dilmi Ram,,
C/o Parkash, \/illage Ghitorni,
Neu Delhi - 30 Applicant

fi-dVQci a present: None

MBt 3U 3

1. OirectcDr General,
All India Radic), Akashvani Bhauan
Neu Delhi,

2. T ha Dir actor,
Government of India',
Monitoring Service, All India Radio
Ay a Nagar, N.ay Delhi

3, Shri Ram Kishan
Sr. Gestatner Operabor, ,
n©nit(3ring Service, All India ^adio
Ajna Nagar, Neu Delhi,

4, Shri Hat Ram,
Junior Gestetnor Operator,
Monitoring Service, All India Kadi©
Ay a Nagar, Neu QeLhi^ ...... Respondents,

Advocie Present: None

/

K. ORDER (ORAL)

Hon'ble Mr. J.P. Sharma. Member (3)

None for the parties is present. The case is

dismissed for defajlt.

V pc


